[LIST OF CASES WHERE CASE MANAGEMENT HEARING WAS HELD DURING THE MONTH OF OCTOBER-2024
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OFARGUMEN ARGUME STAGES/H
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ISH. SANJEEV KU. 1301, [Suit ICS COMM-28.04.2023 [VIJAY LAXMI------ 1.10.2024 [24.10.2024 [06.11.2024[21.11.2024 [21.11.202 f--------
IAGGARWAL, DISTRICT] [Extension [Recovery [716/2023 S. MADHU| K
WUDGE (COMMERCIAL Block, Tis| JAGGARWAL
ICOURT)-01 [Hazari
[Courts,
IDelhi
1301, [Suit folCS COMM+26.02.2021 [MONTEL  VS}------ 14.10.2024 [12.11.2024 [14.11.2024 [18.12.2024 [18.12.202 [----
[Extension [Recovery 82/2021 [THANDI RAM| 23
[Block, Tis| VAT NARAIN
[Hazari
(Courts,
Delhi
1301, [Suit forlCS COMM-+08.03.2021 ONTEL  VS}------ 14.10.2024 [12.11.2024 [14.11.2024 [18.12.2024 [18.12.202 F----
[Extension [Recovery 831/2021 THANDI RAM| u
[Block, Tis| VAT NARAIN
[Hazari
[Courts,
Delhi
1301, [Suit forfCS COMM-10.11.2023 [HARI  SINGH] 6.11.2024 [22.11.2024 [22.11.2024)06.12.2024 [06.12.202|-----
[Extension [Recovery 1495/2023 S. HDF( K
Block, Tis| [ERGO LTD.
[Hazari
(Courts,
[Delhi
1301, [Suit forCS COMM-08.05.2023 PJAIN BEARING-------- 4.11.2024 [23.11.2024 [23.11.2024]02.12.2024 [02.12.202f-----
[Extension [Recovery [764/2023 & MILL STORFE kh
Block, Tis| S. M/s|
[Hazari INEELKANTH
[Courts,
IDelhi
1301, [Suit forlCS COMM-+24.09.2022 [M/S. CAPRISOf------ [14.11.2024 [14.11.2024 [28.11.2024[10.12.2024 [10.12.202 f-------
[Extension [Recovery [2242/2022 IFINACE LTD| 23
[Block, Tis| [VS. DIN DAYAL/
[Hazari JAGGARWAL
(Courts,
Delhi
01, [Suit folCS COMM-+15.03.2024 [BJAIN |- 18.11.2024 [20.11.2024 [20.11.2024[23.12.2024 [23.12.202|---------
[Extension [Recovery 1366/2024 IPHARMACEUTI k
[Block, Tis| ICALS VS. RAI
Hazari IAGENCY
[Courts,
Delhi
1301, [Suit forlCS COMM-+03.06.2024 [[GNUS FIRE-------- 14.11.2024 [20.11.2024 [20.11.2024[21.12.2024 [21.12.202 |-------
[Extension [Recovery 1677/2024 ISOLUTIONS kh
[Block, Tis| [PVT. LTD. VS|
[Hazari IM/s. VIKRAM|
(Courts, IRUBBERS PVT|
[Delhi [LTD.

2 |[SH. RAJESH KUMAR GOEL,CENTRAL 1306 ICS (COMM) |565/2024 06.05.2024 [ANIL KUMAR [03.10.20(19.10.2024 [19.10.2024 |04.11.2024/07.12.2024 [11.12.202
[IDISTRICT JUDGE 'S MCD 24 11.11.2024 [11.11.2024 [20.11.2024 u
((COMMERCIAL COURT)-02

1306 ICS (COMM) [860/2023 [27.05.2023 [SEEMA [14.10.20 [29.10.2024 [29.10.2024 [06.11.2024[13.12.2024 [17.12.202
BHALOTIA VS |24 16.11.2024 [16.11.2024 [23.11.2024
ISANJAY BAZAZ

1306 ICS (COMM) [1514/2023 [23.11.2023 [MUKESH 22.10.20]08.11.2024 [08.11.2024 [11.11.2024 [10.01.2025 [16.01.202
JAGARWAL 24 07.12.2024 [07.12.2024 [TO 5
[TRADING AS [30.11.2024
TTRUPATI
ICHEMICALS 9.12.2024)
[INDUSTRIES (6]
S VIJAY 24.12.2024]
riaAD

I3 [SH. ILLA RAWAT, DISTRICT|ICENTRAL INIL
WUDGE, COMMERCIAL
ICOURT-03

4 [MS ANIL KUMAR SISODIA,CENTRAL 304 RECOVERY CS [30.10.2023 |CANARA BANK|08.10.20|PE- 18.11.2dBEFORE PHBEFORE D| BEFORE |16.12.202
[IDISTRICT JUDGE,| [EXTENSIO| (COMM)1437] VS. BLFOODS 24 16.12.2024 4
ICOMMERCIAL COURT-04 N BLOCK /2023 AND ORS

THC
DELHI




DISTRICT

COURT
ROOM

CASETYPE CASE NO.

DATE

OFPETITIONER  DATE OF CASE MANAGEMENT HEARING
REGISTRAT NAME

304 RECOVERY |CS (COMM)-| 29.02.2024 BEFORE | BEFORE | BEFORE [19.12.202
EXTENSIO 315/2024 EDUCATION 20.11.2024 -19.12.2024]
N BLOCK PVT.LTD. VS. AND
THC BACHPAN 21.11.2024
DELHI CONVENT DE-
SCHOOL 10.12.2024
AND
I5 [SH. MANOJ KUMARICENTRAL NIL
IDISTRICT JUDGH
(COMMERCIAL COURT)-05
6 |[SH. NIKHIL CHOPRA, DJ|CENTRAL 410 CS (COMM) | 499/2024 |23.04.2024 | ANIL KUMAR |22.10.20 PE 02.12.2024(16.12.2024| 23.12.2024 [23.12.202 NA
ICOMM-06 TIS HAZRI COURT]| VS. MCD & 24 |02.12.2024 4
ICENTRAL DELHI ANR. ,
03.12.2024
and
04.12.2024
DE
161 4
410 CS (COMM) | 463/2024 | 15.04.2024 | DHARMEN M. |24.10.20 PE 07.01.2025(21.01.2025|30.01.202519.12.202 NA
SHAH VS. KRF 24 7.01.2025,] 4
LTD. 09.01.2025
DE
21.01.2025
&
23.01.2025
Einal
410 CS (COMM) | 276/2024 |22.02.2024 M/S.NPT [24.10.20 PE 07.01.2025(21.01.2025| 23.01.2025|23.01.202 NA
PAPERS PVT. 24 |09.01.2025 5
LTD. VS. PARAS| N
JAIN 10.01.2025
&
13.01.2025
DE
410 CS (COMM) | 304/2024 |27.02.2024 | SATYAPAL |24.10.20 PE 16.01.2025 - 28.01.2025[28.01.202] NA
GUPTAVS. 24 [16.01.2025,] 5
MCD 17.01.2025,|
18.01.2025
Final
Arguments
28.01.2025
410 CS (COMM) 1852/2024 [18.12.2020 [ASK [25.10.20 PE 13.01.2025[20.01.2025 12.02.2025 [12.02.202]
JAUTOMOTIVE |24 13.01.2025,| 5
IPVT. LTD. VS. 14.01.2025
ASHOK KUMAR| &
15.01.2025
DE
20.01.2025
7 [SH. MUKESH KUMAR|CENTRAL 1302 ICS(COMM) |1506/2023 20.11.2023 [M/S SINGLA  [03.10.20|04.11.2024 [04.11.2024 [04.11.2024[28.11.2024 [03.12.202[20.11.2024
IGUPTA, DISTRICT JUDGE, ISALES 24 28 &
ICOMMERCIAL COURT-07 ICORPORATION 13.11.2024 o1.11.2024
VS M/S DE)
JABSOLUTE
IPROJECTS
INDIA) LTD.
1302 ICS(COMM) [1126/2023 [04.08.2023 [PRAVEEN JAIN [27.09.20/09.12.2024 [09.12.2024 [09.12.2024/08.01.2024 [14.01.202 [20.12.2024
/S 24 u DE)
IMAHALAXMI
[TRADING
ICOMPANY
02 ICS(COMM) [621/2023 12.04.2024 [DINESH 20.09.20[16.12.2024 [16.12.2024 [16.12.2024 [24.12.2024 [07.01.202[18.12.2024
IAGGARWAL VS [24 5 DE)
/S PALI RAM
INOD KUMAR
& ORS.
18 [SH. GORAKH NATH|CENTRAL |NIL
[IPANDEY, DISTRICT JUDGE,
ICOMMERCIAL COURT
19 [SH. DEEPAK GARG,|CENTRAL ICS (COMM.) [CS/COMM./q18-03-2024 [M/s Sun Micro I407.10.20{PE TTHIN ITHIN fon requeston
IDISTRICT JUDGE,| 8.11.2024 [TWO TWO lafter therequest
ICOMMERCIAL COURT-09 IAND EEKS [WEEKS [conclusion [after thel
11.11.2024 f evidene [conclusio
DE of
4.12.2024 levidene
ICS (COMM.) [CS/COMM./q14-12-2021 [EMBUER HEAL}21.10.204PE ITHIN ITHIN jon requeston
13.11.2024 TWO TWO lafter therequest
IAND EEKS EEKS [conclusion [after the]
[16.11.2024 of evidene [conclusio
DE of
27.11.2024 levidene
o [SH. AJAY PANDEY /CENTRAL 307 Civil ICS (COMM)/{ 20-04-2024 JAnil Kumar Vs -—-- - -—-- ——-- - -—-- -—--
[IDISTRICT JUDGE, [Municipal
ICOMMERCIAL COURT ICorporation Of
IDelhi




i

ISH. S.S RATHI, DISTRIC
WUDGE, COMMERCIAL
ICOURT

DISTRICT COURT

ROOM

310

CASE TYPE

ICS (COMM)

CASE NO.

ICS (COMM)/777,

DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

REGI
18-07-2024

NAME VS
ARUNA KHAN]}

l4.10.202

PE-
07.11.2024

|As
rder,

ill file
f

witness

plaintiff

las well as

pe!

listy

es

310

>S (COMM)

°S (COMM)/634

l15-02-2020

IBANK OF MAHA

6.10.202

PE-
25.10.2024

|As
rder,
laffidavi
fin
Iready
ffiled.
+

per|

ts
PH

310

ICS (COMM)

°S (COMM)/936

0-08-2024

IKRISHAN KUM¢

1.10.202.

DE-
11.11.2024
PE-
18.11.2024
FA-
25.11.2024

|As
lorder,

will
ist
[witness

Defendant

las well a
fidos

per|

file]
off
es

310

ICS (COMM)

[CS (COMM)/494

25-11-2021

IPUNJAB NATIO!

3.10.202]

DE & FA-
14.11.2024

has clo
PE.

As per
order,
plaintiff

sed

ICS (COMM)

°S (COMM)/549)

02-05-2024

ICICI BANK LTI}

5.10.202]

PE-
28.11.2024

|As
rder,

ill file
lof
itness

plaintiff

las well as
£hido

pe!

list]

es

>S (COMM)

°S (COMM)/449;

01-11-2021

JANIL KUMAR M|

8.10.202,

FA-
16.11.2024

|As

rder,

[parties

will file
f

[witness
ithin

per|

lis]
es

15
1d

310

ICS (COMM)

[CS (COMM)/292,

24-02-2024

[Ramesh Brij Lal

8.10.202

FA-
23.12.2024

|As
order,
Iparties
will file
of
itness
ithin

peq]

list

es
15
1q

310

ICS (COMM)

S (COMM)/831

31-07-2024

IRISHIPAL SING|

8.10.202

FP-
20.11.2024

|As
rder,
[parties
ill file
f

itness
fin

pe!

listy

es
dug]

ICS (COMM)

S (COMM)/267!

04-08-2021

IM/S. PARWANI

9.10.202

FA-
23.01.2025

|As
rder,
[parties
will file
lof
itness
ithin

per|

list
es

15

10

ICS (COMM)

”S (COMM)/270;

04-08-2021

IM/S. PARWANI

9.10.202

FA-
23.01.2025

|As

rder,

Iparties

will file
f

[witness
ithin

per|

list

es
15
14

310

ICS (COMM)

[CS (COMM)/551

23-12-2021

ICICI BANK LT[}

9.10.202

FA-
17.12.2024

|As
rder,
[parties
will file
lof
itness
within

pe

list

es

15
14

2

ISH. RAVINDER BEDI,
IDISTRICT JUDGE,|
ICOMMERCIAL COURT

ICENTRAL

INIL

3

ISH. SANJEEV
ISINGH, DISTRICT JUDGE,
ICOMMERCIAL COURT

KUMAR|CENTRAL

INIL

4

ISH. ASHUTOSH KUMAR,
IDISTRICT JUDGE|
I((COMMERCIAL COURT)

WEST

'S com

[256/2022

l01-04-2022

M/S SINGLA
[TRADERS Vs
IM/S NAV
IDURGA
[ENTERPRISE
JAND ANR

07-10-
2024

Nil

Nil

nil

nil

nil

nil



http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#

DISTRICT COURT CASE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM
s com 1094/2022  |22-12-2022 [CANARA BANK [15-10- Nil Nil nil nil nil nil
s ANURAG 2024
IBHASKAR AND
IORS

15 [MS. HEMANI MALHOTRA,WEST CS COMM Cs 22.01.2024 [SARAOGI 06.09.20(16.11.2024 | 16.11.2024 |16.11.2024 - - -
[DISTRICT JUDGE| ICOMM53/20] ISUPER SALES P| 24
I((COMMERCIAL COURT)-02 24 ILTD VS

[PRAVEEN
[KOTHARI
CSCOMM [CS COMMj30.01.2024 [M/sJai 28.09.20(21.10.2024 |22.11.2024 |22.11.2024] - - -
86/2024 [Enterprises VS |24
IChandan And
IChandan
[Industries
[Private Limited

16 [SH. DIG VIJAY SINGH WEST INIL
IDISTRICT JUDGH
I((COMMERCIAL COURT)-03

7 [SH. SANJAY  JINDAL,WEST INIL.

IDISTRICT JUDGH
((COMMERCIAL COURT)

18 [SH. AJAY GUPTA, DISTRICTWEST INIL
WUDGE (COMMERCIAL
ICOURT)

19 |[SH. NARESH KUMARWEST NIL
IMALHOTRA, DISTRICT
WUDGE (COMMERCIAL
ICOURT)

20 SH. ANURAG SAIN,[NEW DELHI 1 CS(COMM) | 114/2024 |06.02.2024 ANKUR 09.10.20| WITHIN | WITHIN NOT |DATENOT| DATE FINAL
IDISTRICT JUDGE| BANSALVS. 24 ONE ONE FILED GIVEN NOT |ARGUMEN]|
((COMMERCIAL COURT)-01 MALVIKA WEEK WEEK GIVEN T/

SINGH 28.01.2025
CS(COMM) | 377/2024 |26.04.2024 MOHD. 09.10.20f WITHIN | WITHIN NOT |DATENOT| DATE FINAL
RASHID VS. 24 ONE ONE FILED GIVEN NOT |ARGUMEN]|
M/S WEEK WEEK GIVEN T/
SHAPOORJI 29.01.2024
PALLONJI AND
CO. PVTG. LTD.
CS(COMM) | 926/2022 | 28.11.2022 [M/S NITYANTA(18.10.20( WITHIN [ WITHIN NOT DATE NOT| DATE FINAL
PHARMA AND 24 ONE ONE FILED GIVEN NOT |ARGUMEN|
[DRUGS VS/ DR, WEEK WEEK GIVEN T/
AARTI PATEL 07.02.2025
CS(COMM) | 433/2024 |16.05.2024 | RAJ KUMAR |22.10.20| WITHIN | WITHIN NOT |DATENOT| DATE FINAL
JINDAL VS. 24 ONE ONE FILED GIVEN NOT |ARGUMEN]|
M/S WEEK WEEK GIVEN T/
SHAPPOORJI 22.03.2025]
PALLONJI AND
CO. PVT.G TLD.
CS(COMM) | 360/2023 |09.06.2023 |MS LHS INFRA [26.10.20] WITHIN | WITHIN NOT |DATENOT| DATE FINAL
PVT.LTD. VS. 24 ONE ONE FILED GIVEN NOT |ARGUMEN]|
MS NKG WEEK WEEK GIVEN T/
INFRASTRUFC 04.02.2025
TURE LTD.

21 (SH. VIDYA PRAKASH,[NEW DELHI 25 CS (COMM.) | 818/2022 |26.09.2022 | ANILKUMAR [14.10.20[ WITHIN | WITHIN NOT |DATENOT| DATE MISC.
IDISTRICT JUDGH BANSAL Vs 24 ONE ONE FILED GIVEN NOT |APPREAN
I((COMMERCIAL COURT) GBVM WEEK WEEK GIVEN CE

HEALTHCARE 31.01.2025
LLP
CS(COMM.) | 10/2024 | 05.01.2024 | State Bank Of |15.10.20| WITHIN | WITHIN NOT |DATENOT| DATE MISC.
India Vs 24 ONE ONE FILED GIVEN NOT |APPREAN
Harpreet Paintal WEEK WEEK GIVEN CE
10.12.2024




DISTRICT COURT E CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM REGIS NAME VS

CS (COMM.) | 115/2023 | 17.02.2023 | PUNJAB AND |(16.10.20| WITHIN | WITHIN NOT |DATENOT| DATE MISC.
SIND BANK Vs 24 ONE ONE FILED GIVEN NOT |APPREAN
M/S WEEK WEEK GIVEN CE
VIVID SAI 30.01.2025
MARKETING
CS (COMM.) | 89/2024 | 30.01.2024 |CANARA BANK|21.10.20| WITHIN | WITHIN NOT |DATENOT| DATE MISC.
Vs GAURAV 24 ONE ONE FILED GIVEN NOT |APPREAN
SHARMA AND WEEK WEEK GIVEN CE
ORS 05.02.2025
CS(COMM.) | 90/2024 | 30.01.2024 |CANARA BANK|21.10.20( WITHIN | WITHIN NOT DATE NOT| DATE MISC.
Vs ANAND 24 ONE ONE FILED GIVEN NOT |APPREAN
PRAKASH ORS WEEK WEEK GIVEN CE
06.02.2025
CS (COMM.) | 312/2022 | 31.03.2022 | TOUCHWOOD |22.10.20 WITHIN | WITHIN NOT |DATENOT| DATE MISC.
[ENTERTAINME| 24 ONE ONE FILED GIVEN NOT |APPREAN
NT LIMITED WEEK WEEK GIVEN CE
Vs 31.01.2025
SIGMA TRADE
[WING LLP AND
ORS.
22 (SH. VINEETA GOYAL,NEW DELHI |NIL
IDISTRICT JUDGH
I((COMMERCIAL COURT)-03
23 [MS. SAVITA RAO, DISTRICT|SOUTH 12, New Civil Suit |CS (COMM) | 12.07.2024 | Pawan Goyal |21.10.20| Within 15 [20.11.2024| Within 15 NIL NIL NIL
WUDGE(COMMERCIAL Court 334/24 Mpl Contractor | 24 days & days
ICOURT) Block-1 Vs. Executive 2911.2024
Engineer And
Ors
24[MS. ANURADHA SHUKLAISOUTH 6,New | Commercial [CS(COMM)4| 25.01.2024 CENTRAL (03.10.20|10.12.2024 - 09.01.202 - 03.02.20 -
IBHARDWAJ, DISTRICT Court 6/2024 BANKOFINDIA| 24 5 25
WUDGE(COMMERCIAL Block-I VS OM
ICOURT) PRAKASH
6,New [ Commercial [ CS(COMM) | 06.03.2024 SANJAY 09.10.20| 14.11.2024 - 19.12.2024 - 15.01.202 -
Court 15/2024 DAWRAVSRB| 24 5
Block-I SINGH
6,New | Commercial [ CS(COMM) | 09.02.2023 SARDA 15.10.20(11.12.2024 - 15.01.2025) - 20.02.20 -
Court 67/2023 EXPORTS VVS 24 25
Block-I EMAAR INDIA
LTD
6, New | Commercial | CS(COMM) | 06.11.2023 FERNSN  [26.10.20|03.01.2025 - 130.01.2025 - 17.03.202 -
Court 607/2023 PETALSPVT VS| 24 5
Block-I AMOLICA
IGIFTS PRIVATE]
6,New | Commercial [ CS(COMM) | 10.10.2022 | STATE BANK (28.10.20|09.01.2025 - [12.02.2025 - 12.03.202] -
Court 575/2022 OF INDIA VS 24 5
Block-I VISHWANATH
25 [SH. SANDEEP YADAV ISOUTH INIL
26 [SH. SANJEEV KUMARISOUTH 29, New | Commercial CS 22-04-2024 | Aman Travels [24.10.20| - - - - - -
ISINGH, COMMERCIAL Court ((COMM)/199| Ltd Vs Puneesh 24
ICOURT. Block-11 /2024 Nanda
27 (SH. LOKESH KUMARSOUTH 40, New [CS/COMMER|CS/COMM/3| 13-01-2023 | PANASONIC | 15-01- - 09-10- - - - 06-12-2024]
ISHARMA, DISTRICT| Court CIAL 3/2023 LIFE 2024 2024
WUDGE(COMMERCIAL Block-11 SOULUTIONS
ICOURT) INDIA P. LTD.
VS AMIT
ENTERPRISES




DISTRICT COURT E CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM REGISTRAT NAME VS
40, New |CS/COMMER|CS/COMM/3| 27-11-2019 ASHISH 19-02- - 24-04- - - - 18-11-2024
Court CIAL 84/2019 AGGARWAL VS| 2024 2024
Block-11 M/S RACING
PROMOTIONS
P.LTD.
40, New |CS/COMMER|CS/COMM/6( 24-11-2022 | M/S POTHOS ([21.02.20 - 26-04- - - - 17-12-2024
Court CIAL 60/2022 SOLUTIONS VS| 24 2024
Block-11 M/SD.K.
CHEMICALS P.
LTD
40, New [CS/COMMER|CS/COM/12/[ 04-01-2022 [ MERCHANTS | 22-02- - 30-04- - - - 22-11-2024
Court CIAL 2022 COURIER P. 2024 2024
Block-I1 LTD. VS SURYA|
CARGO
40, New [CS/COMMER|CS/COM/65| 19-11-2022 | STATE BANK | 28-02- - - - - - 04-12-2024|
Court CIAL 4/2022 OF INDIAVS | 2024
Block-II RAJ KUMAR
40, New |CS/COMMER|CS/COM/60|26-08-2023 I\ 30-05- - - - - - 08-11-2024
Court CIAL 9/2023 ICOMMUNICATI| 2024
Block-I1 ON VS JAKSON
LTD.
40, New [CS/COMMER|CS/COM/38(08-06-2023| M/SNLMK | 10-07- - - - - - 18-10-2024
Court CIAL 2/2023 INDIA SERVICE| 2024
Block-I1 CENTER VS
POSCO
POGGENAMP
ELECTRICAL
STEEL
40, New |CS/COMMER|CS/COM/23|04-09-2024| M/SPUNAM | 03-07- - 28-10-2024 - - - 02-12-2024
Court CIAL 4/2020 PRIYADARSHI| 2024
Block-11 NIVS AMMAN
ULLAH
28|SH. LAL SINGH, DISTRICT|SOUTH-EAST[18 BLOCK 1| CS(COMM) 07/2024 | 06-01-2024 SHAKIL -10-202(23-11-2024(23-11-2024 [18-12-2024] 18-12-2024 p7-12-202.
WUDGE AHMAD VS
VIPIN
BHARDWAJ
29 [MS. NEELAM SINGH,SOUTH-EAST [NIL
IDISSTRICT JUDGE
I30|SH. AJAY KUMAR JAIN ISOUTH-EAST [NIL
131 [MS. ANU GROVER BALIGA [SOUTH-EAST 21 (COMMERCIA| CSDJ/ 07/12/21 SH. 25/09/2| 18/10/24 - - - - PE:-
L SUIT 971/21 HARVINDER 4 02.12.24,0
SINGH Vs. SH. 3.12.24,04.
MAN MOHAN 12.24
SINGH DE:-
10.12.24,11,
12.24 AND
L ADC .
(COMMERCIA| CS COMM/ | 08/05/23 ADBUFFS  [08/1024| 23.10.24 - - - - PE:-
L SUIT 449/223 MEDIA 07.01.25
PROVIATE DE:-
LIMITED Vs. 13.01.25
BERKOWITS ANDF.
HAIR AND ARG.:-
SKIN CLINIC 24.02.25




SR COURT DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

L ROOM
132 [SH. BHUPESH KUMAR ISOUTH-EAST 22 ‘'ommercial Su 15-12-2021 MANTEC  [03.10.20) - - - - — —
(CONSULTANTS| 24
PVT LTD Vs
CASTA
ENGINEERS
PVT LTD
‘ommercial Su o 02-07-2020 | M/S WEBKUL [19.10.20 - = - . - -
SOFTWARE 24
PVT.LTD. Vs
ANAND
KUMAR
PRAJAPATI
ommercial Su NIL NIL NIL NIL - — — - - -
ommercial Sui NIL NIL NIL NIL - - — - — —
ommercial Su NIL NIL NIL NIL - — — - - -
ommercial Su NIL NIL NIL NIL - - - - - -
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DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM
ommercial Su NIL NIL NIL NIL - - - - - -
ommercial Su NIL NIL NIL NIL - - - - - -
133MS. NEERA BHARIHOKE,SOUTH-EAST 23 [COMMERCIA| " 05-09-2018 M/S SRM 19.10.20 NIL NIL NIL NIL NIL NIL
IDISTRICT L CASE EDUCATION 24
WUDGE(COMMERCIAL AND
ICOURT) FINANCIAL
(CONSULTANTS
PVT LTD Vs
JAIPAL SINGH
_ QITADMA
[COMMERCIA| 08-06-2018 | M/S GOLDEN NIL NIL NIL NIL NIL NIL NIL
L CASE ROLLS PVT
LTD Vs M/S
GOLD COIN
SUPREME
RUBBERS
(COMMERCIA| NIL NIL NIL NIL NIL NIL NIL NIL NIL NIL
L CASE
[COMMERCIA| NIL NIL NIL NIL NIL NIL NIL NIL NIL NIL
L CASE
[COMMERCIA| NIL NIL NIL NIL NIL NIL NIL NIL NIL NIL
L CASE
134 [MS. NIRJA BHATIAISOUTH-EASTNIL
IDJ(DIGITAL)-07, SOUTH]
[EAST DISTRICT,
135 [SH. RAJ KUMAR TRIPATHI,SOUTH-EAST [NIL
IDISTRICT
WUDGE(COMMERCIAL
ICOURT)
136 |[SH. PITAMBER DUTT,[EAST NIL
IDISTRICT JUDGH
((COMMERCIAL COURT)
137MS. RUBY ALKA GUPTA,EAST INIL
[IDISTRICT JUDGE|
(COMMERCIAL COURT)
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L ROOM REGI NAME
138 SH. SANJEEV KUMAR[NORTH-EAST|201 1 ICS [CS(COMM)- [RAM GOPAL  [04.10.20WITHIN 10YES [NO 13 DAYS§TO BE]29-10-2024
IMALHOTRA, DISTRICT]| COMMERCI|97/2022 S.MUKESH [24 IDAYS PRIOR TOHEARD [- P.E. 07
WUDGE (COMMERCIAL)-01 IAL)/CIVIL ISAINI [FINAL ION 18-11-11-2024 |
JIARGUMEN [2024 [D.E. 18-11-
T 2024 -
[FINAL
IARGUMEN|
fra
2 ICS ICS(COMM)5[TRUE NORTH [16.10.20 [WITHIN 10YES [NO DAYS§TO BE05.11.2024
COMMERCIj0o/2024 [TECHNOLOGIE |24 IDAYS [PRIOR TOHEARD |- D.E|
IAL)/CIVIL S PVT LTD VS. [FINAL N 25-11425.11.2024
[KOMAL JARGUMEN [2024 -  FINAL
PROPRIETOR T JARGUMEN|
JIOF M/S KOMAL| [r's
JENTERPRISES)
3 ICS ICS(COMM)- [M/S INDIA [16.10.20 WITHIN 10[YES [NO 13 DAYS§TO BEj14.11.2024
COMMERCI[30/2024 [BELT 24 IDAYS [PRIOR TOHEARD |- P.E.
IAL)/CIVIL [EMPORIUM [FINAL N [25.11.202,
JAND OTHERS JARGUMEN |05.12.202}— D.E|
S.M/S r k 5.12.2024
JANAND CRAZY -  FINAL
[FASHION AND IARGUMEN|
ATHEDRS I
4 ICS ICS(COMM)2|NANAK CHAND|25.10.20 WITHIN 10YES [NO DAYYTO BEj18.11.2024
COMMERCIf2/2024 S. SANJEEV  [24 IDAYS [PRIOR TOHEARD |- P.E.
IAL)/CIVIL [KUMAR [FINAL JION [26.11.2024
JARGUMEN [10.12.202 |- D.E|
T kh 10.12.2024
- FINAL
JARGUMEN|
fra
5 ICS [CS(COMM)8|RAJVEER 25.10.20 WITHIN 10[YES INO I3 DAYYTo BER0.11.2024
COMMERCI|9/2023 ISINGH VS. 24 IDAYS IPRIOR TOHEARD [~ D.E|
IAL)/CIVIL ISATVEER [FINAL N 14.12.2024
ISINGH JARGUMEN |04.12.202-  FINAL
r k IARGUMEN|
[r's
6 ICS ICS(COMM)6|[EJAJUL 26.10.20 [WITHIN 10[YES [NO DAYS§TO BER7.11.2024
COMMERCI(8/2024 ISHATKH R4 IDAYS [PRIOR TOHEARD [~ P.E.
IAL)/CIVIL IPROPRIETOR [FINAL N 11.12.2024
IM/S  PACIFI(| JARGUMEN [31.05.202 D.E|
[PRODUCTS T k [21.12.2024
IAND -  FINAL
ISOLUTIONS VS| ARGUMEN|
£l D fo
139 [SH. BRIJESH KUMAR GARG [SHAHDARA [301, New [CS(COMMER [Framing [Listing of [Affidavit of |Affidavit offWritten ral ther
ICourt ICIAL) the itness  [Evidence itness |Arguments [Argument|Stages/Hea
Building lissues ring Date
1301, New |CS(COMMER [CS(COMM) 1{14.02.2024 [SMT. SUNITA [03.10.20[Not Filed [Not Filed [NotFiled [NO INO [16.10.2024
ICourt ICIAL) [KHANNA AND [24 [PE
[Building JORS VS M/S [19.10.2024
INATIONAL [DE
[TEXTILE (04.11.2024
ICORPORATION [FINAL
ILIMITED IARGU
Bo1, New [CS(COMMER [CS(COMM) 7}20.01.2024 [SWATCH AG _ [16.10.20 [Not Filed [Not Filed [Not Filed |NO INO 07.11.2024
(Court ICIAL) JAND ORSVS |24
Building ILABHAM
JAGARWAL
1301, New [CS(COMMER [CS(COMM) [02.02.2023 [CANARA BANK }21.10.20 [Not Filed [Not Filed [Not Filed [NO INO 16.11.2027
ICourt ICIAL) 53/23 24 IAND
Building 18.11.2024
[PE
[21.11.2024
IAND
[22.11.2024
Ihe
1301, New |[CS(COMMER [CS(COMM) 1{04.03.2023 |SH. MAYANK [04.03.20[Not Filed [Not Filed [Not Filed [NO INO [19.11.2024
ICourt ICIAL) IGARG VS 23 [PE
[Building IRELIANCE [20.11.2024
[PROJECT AND [DE
[PROPERTY [27.11.2024
IMANAGEMENT [FINAL
ISERVICES LTD IARGU
4o MS. KIRAN BANSAL,JSHAHDARA |[ROOM NO JCOMMERCIAICS COMM 601-12-2023 [Puneet Kukreja H08.10.20{NOT FILEDNOT FILEDNOT FILEINO- INO IPE /07-11-2]
IDISTRICT JUDGE|
((COMMERCIAL COURT)
[ROOM NO JCOMMERCIAICS COMM 72f22-12-2022 [EASTERN HEAI[22.10.20{NOT FILEDNOT FILEDNOT FILEINO- INO IPE /12.12.21
[ROOM NO ICOMMERCIAICS COMM 15J02-03-2024 [Gagan Associate [24.10.20{NOT FILEDNOT FILEDNOT FILEINO- INO IPE /30.11.2




SR COURT
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COURT
ROOM

CASETYPE CASE NO.

DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING
REGL NAME VS

41 [SH. SANJAY SHARMA-IL[SHAHDARA [303, New [Framing [Listing of |Affidavit of |Affidavit offWritten IOral ArgutOther
IDISTRICT JUDGE,| ICourt the itness  [Evidence itness  JArguments [Stages/Hea
ICOMMERCIAL COURT [Building lissues ring Date

ICS (COMM)/106-06-2024 [PUNJAB AND lo2-12-
ISIND BANK Vs 2024
IPOONAM

ICS (COMM)/430-07-2024 [NARESH 10-12-202)%
[KUMAR Vs
ISANDEEP

ICS (COMM)/128-05-2024 [M/S NAURAS l21-12-
I[FASHION Vs 2024
IGUDDIYA
INAJMIN

ICS (COMM)/106-06-2024 [THE NAINITAL |29-11-202}
IBANK LIMITED

s M/S SHRI

ISAI NATH
[ENTERPRISES

ICS (COMM)/{29-05-2024 [RAM NIWAS [29-11-2024
ISHARMA Vs
IRAM KUMAR @|
[RAM KUMAR
INAGAR

ICS (COMM)/f10-07-2024 [PUNJAB [28-11-
INATIONAL l2024
[BANK Vs
ISANDHAYA
IGAMBHIR

ICS (COMM)/120-02-2024 [Canara Bank Vs lo2-12-
IRajinder Kaur 2024

ICS (COMM)/j05-08-2024 [PUNJAB NATIONAL BANK Vs HIMANSHU GOYAL 10-12-

2024
l42 [SH. PAWAN KUMAR MATTOSHAHDARA [C.No 304 CS(COMM)/[S.M. 15-10-2024 |[NOT _ [NOT INOT INOT INOT FILED|P.E. 13-
IDJ (COMM-04) 393/2024 [TRADELINK] [FILED [FILED  [FILED  |[FILED 11-2024
/S SHREE
JAYURVEDA
CS(COMM)/[SURENDER | 04-10-2024 [NOT INOT INOT INOT INOT FILED|P.E. 13-
405/2024 [SINGH VS IFILED [FILED [FILED [FILED 11-2024
IPUSHPA
IGIRT
CS(COMM)/ [ANIL 08-10-2024 [NOT INOT INOT INOT INOT FILED|P.E. 18-
20/2024 [KUMAR IFILED [FILED [FILED IFILED 11-2024
IGOYAL VS
[DALIP
ICHAND
ISHARMA
CS(COMM)/ [GARG COOL| 09-10-2024 [FILED [NOT INOT INOT INOT FILED|P.E. 22-
307/2024 |COMPANY ON15- [FILED  [FILED  |[FILED 11-2024
/S 10-2024
ISINGHAL
IKRIYANA
ISTORE
CS(COMM)/[EAST INDIA| 23/10/2024 [NOT _ [NOT INOT INOT INOT FILED|P.E. 29-
340/2024 [TRANSPOR FILED [FILED  [FILED  [FILED 11-2024
[T AGENCY
[VS NEWAGE]
ISCAFFOLDS
IPVT. LTD.
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DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM

CS(COMM)/ 25/10/2024 [NOT INOT INOT INOT INOT FILED|P.E. 06-
209/2024 IFILED [FILED [FILED IFILED 12-2024
[TRADING
[VS BAPAN
IDAS
CS(COMM)/ [SKY 16-10-2024 [NOT INOT INOT INOT INOT FILED|P.E. 06-
355/2022 [TEXPROS IFILED [FILED [FILED [FILED 11-2024
IPVT. LTD.
VS
IRUCHIKA
WAIN
43 [MS. PREETI AGARWALNORTH- 406 Civil ICS (COMM.)/|23-12-2022 |[Vishal Pipes Ltd| 8.03.2025
IGUPTA, DISTRICT JUDGE[WEST /s Om Trading
I(COMMERCIAL COURT) “ompany
ICS (COMM.) f22.02.2022 [M/S Pannu Car [24.11.2025
Rental Pvt Ltd
s The New
[[ndia Assurance
ICo. Ltd
ICS (COMM.) f22.02.2022 [M/S Pannu Car [24.11.2025

Rental Pvt Ltd

s The New
[[ndia Assurance
ICo. Ltd

>S (COMM.) f22.02.2022 [M/S Pannu Car [24.11.2025
[Rental Pvt Ltd

s The New
[India Assurance
ICo. Ltd

ICS (COMM.)18.02.2021 [Ms Dada Ogad [20.02.2025
[[ndustries Vs

1/S Osara
[[nnovations Pvt
ILtd

ICS (COMM.)/03-12-2019 [Bharat Bhushan [24.02.2025
ISinghal Vs
aurabh Kumar

ICS (COMM.) j18-12-2020 [Vos [20.02.2025
[Technologies

[[ndia Pvt Ltd Vs
[Praveen Kumar

ICS (COMM.) f25-02-2021 [Hazoorilal And 7.02.2025
ISons Jeweller P
ILtd Vs Ravinder
[Kumar

ICS (COMM.) j15-01-2020 /S Diwan 11.12.2024
IMundhra Bros P
ILtd Vs Ajay
[Kumar

ICS (COMM.) j27.08.2022 |Abhishek Garg [15.04.2025
s Mohd. Imran

ICS (COMM.)/j16.01.2023 [Phool Kumar Vs 4.03.2025
|Shri Ram
IGeneral
[[nsurance
ICompany Ltd

ICS (COMM.)j06.06.2019 [B.M. Goel Pro. 3.02.2025
IM.S Competent
[Textile
Associates Vs

/S Innovative
Textiles Ltd And
IOrs
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OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

REGISTRAT NAME

JAnd Anr.

316 Civil ICS/Comm./2]01.04.21 [Bhim Sain 108.10.24
Bo/21 uglani Vs. M/s
Bhasin
IConstruction Co.|
JAnd Ors.
ICS/Comm./8[13.12.23 [Satish Gosain 8.10.24
92/23 s. DDA
ICS/Comm./1[27.02.24 [Hari 8.10.24
18/24 IConstruction Vs.
CD & Anr.
ICS/Comm./1[27.02.24 [Hari 08.10.24
19/24 IConstruction Vs.
IMCD & Anr.
ICS/Comm./1[27.02.24 [Hari 08.10.24
[20/24 IConstruction Vs.
IMCD & Anr.
ICS/Comm./4|04.01.24 [Rachita Narang 14.10.24
24 Vs. Avni Bansal
ICS/Comm./1/04.03.23 [Devender [15.10.24
69/23 [Kumar Vs.
[Rakesh Bansal
ICS/Comm./3/07.06.24 [Bawa Float Glass| l15.10.24
81/24 Ltd. Vs. Rajeev
[Kr. Singh
ICS/Comm./1/05.01.22 [Brajesh Kr. Vs. 16.10.24
/22 JAmanullah
([@Aman
ICS/Comm./3[26.04.23 ICentral Bank of 18.10.24
8/23 [[ndia Vs. Shri
ISukhveer And
IOrs.
ICS/Comm./3[12.05.23 ICanara Bank Vs. 18.10.24
77/23 IM/s Niansh
[ndia Packaging
JAnd Anr.
ICS/Comm./6[12.09.23 IM/s Star Food| 18.10.24
77/23 Products Vs
[Mahalaxmi Foo
[Products
ICS/Comm./8[15.04.19 IM/s R.§ 19.10.24
16/19 [ndustries Vs
IM/s  Shalimar
[Enviro Pvt. Ltd.
ICS/Comm./2/|03.04.23 JAarti Goyal Vs [19.10.24
k6/23 IChetan  Pahwe
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CASE TYPE

CASE NO.

DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

VS

21.10.24

45 [SH. AMIT KUMAR, DISTRICT[NORTH NIL
WUDGE, COMMERCIAL
ICOURT
46 |SH. UMED SINGH, DISTRICT[NORTH NIL
WUDGE (COMMERCIAL)
l47 [SH. PANKAJ GUPTA,SOUTH 603 Commercial | CS COMM. [ 16.08.2024 | M/S MOGLI [03.10.20[09.10.2024(23.10.2024[23.10.2024 NIL NIL NIL
IDISTRICT JUDGEWEST suit 396/2024 LABS INDIA 24
((COMMERCIAL) PVTLTD VS
RITU MATHUR|
603 Commercial | CS COMM. | 06.04.2024 PUNJAB 09.10.20(16.10.2024 (23.10.202423.10.2024) NIL NIL NIL
suit 197/2024 NATIONAL 24
BANK VS
MARUTI
ELECTRONICS
603 Commercial | CS COMM. | 24.08.2024 MASCOT 21.10.20(28.10.202407.11.2024 [07.11.2024| NIL NIL NIL
suit 413/2024 HEALTH 24
SERIES VS
ASTRANOVA
BIOTECH
603 Commercial | CS COMM. | 28.02.2024 SWEETY 22.10.20(29.10.2024|14.11.2024 |14.11.2024 NIL NIL NIL
suit 126/2024 SINGHVSTHE| 21
PANDIT
[VENTURES PVT]
LTD
603 Commercial | CS COMM. | 20.09.2024 M/SSONI  (23.10.20(06.11.202412.11.2024 |12.11.2024 NIL NIL NIL
suit 466/2024 CONSTRUCTIO| 24
N AND
INTERIORS VS
M/S R KA
ELEVATOR
603 Commercial | CS COMM. | 30.05.2024 PUNJAB 20.10.20|08.11.2024 | 14.11.2024 |14.11.2024, NIL NIL NIL
suit 287/2024 NATIONAL 24
BANK VS
NIRANJAN
SINGH YADAV
W8|[VIKAS DHULL, DISTRICT] 613 Commercial Cs 27-01-2024 | Mohit Vs Ankit | 45568 [06-11-2024|06-11-2024| 06-11- [26-11-2024| 26-11- [18-11-2024
WDUGE, COMMERCIAL suit ((COMM)/76/| Goel 2024 2024
ICOURT-02 24
613 Commercial CS 14-05-2024 | PNB Vs Munna | 45572 45602 45602 45602 45625 45625 45615
suit (COMM)/25 Medicos
8/24
613 Commercial CS 03-07-2024 | Jatinder Vs 45579 |21-11-2024|21-11-2024|21-11-2024| 13-12-2024| 13-12- [03-12-2024
suit (COMM)/32 Arvind Dhingra 23-11-2024|23-11-2024| 23-11- 2024 [04-12-2024)
4/24 25-11-2024(25-11-2024| 2024
[25-11-2024]
613 Commercial CS 15-10-2024 M/s Indus 45580 45619 45619 45619 45642 45642 |30-11-2024
suit (COMM)/61/ Engineering Vs 02-12-2024)
24 M/s Kwality
Conveying
613 Commercial CS 07-10-2023 | M/s Shagun | 18-10- | 45638 45638 45638 45672 45672 [20-12-2024)
suit ((COMM)/471 Enterprises Vs | 2024 08-01-
/23 Neo Neon 2025
Electrical 09-01-2025




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING
ROOM REGISTRAT NAME VS
Commercial CS 16-05-2024 | UCO Bank Vs | 45589 [20-11-2024(20-11-2024 15-12-2024
suit (COMM)/26 Pravesh Kr
3/24 Khanna




DISTRICT COURT S . DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

I ROOM REGI NAME VS
lao [SH. AMIT BANSAL,| INIL.

IDISTRICT JUDGE,|
ICOMMERCIAL COURT-03

I50 |[SH. RAKESH PANDIT,SOUTH 509 CS(COMM) 32/2024 |06.09.2024 PRINCE 07.10.20| 13.11.2024
IDISTRICT JUDGE,WEST VERMA VS 24
ICOMMERCIAL COURT-04 CANARA BANK|

509 CS(COMM) | 194/2023 | 15.04.2023 GURDEEP  |07.10.20 PE 04.11.2024
SINGH VS 24 12.12.2024

GANPATI
FINANCIAL 19.12.2024
509 CS(COMM) | 239/2024 |30.04.2024 | CANARA BANK|07.10.20| 13.11.2024
VS PRINCE 24
VERMA

509 CS(COMM) | 154/2024 [12.03.2024 | M/S GONSAI (14.10.20 PE 05.11.2024
[LOGISTICS PVT| 24 [13.12.2024
LTD VS M/S
DALMIA 20.12.2024
[POLYMERS LLP|

509 CS(COMM) | 307/2023 |04.07.2023 | M/SMANVI [18.10.20 28.10.2024
IMPEXVSM/S| 24
DEV KUSUM
ENTERPRISES

509 CS(COMM) | 327/2024 |03.07.2024 ANURAG  |22.10.20( PE 07.11.2024
VAISHY VS 24 [27.11.2024
EXPERIOTECH
PVT LTD. 20.11.2024

DE

509 CS(COMM) 53/2023 | 28.01.2023 PANKAJ 23.10.20 PE 13.11.2024
KUMAR VS 24 |20.11.2024

BHARAT
NAGPAL 21.11.2024
DE
509 CS(COMM) | 310/2024 |07.06.2024 | M/S HARISH |23.10.20| PE 20.11.2024
KUMAR 24 [27.11.2024
THROUGH ITS
PROP HARISH 4.12.2024

509 CS(COMM) | 144/2024 |07.03.2024 M/SFIRE [28.10.20 PE 18.11.2024
ENGINEERING| 24 |o2.12.2024
TECHNOLOGY

VSM/S 3.12.2024
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